IN THE HIGH COURT OF ORISSA,

CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date

03.11.2026

SL Date of Court Fee Notify
APPllcatlo Apphcant Specification

|NOT READY CASES

* _
1 175127/2026(07.10.2026 |WPC (OAC) /581/2018 U C MoHanTy |2-00s3%2 sent to 12026
Xerox 11-03
* _
2 |75146/2026/07.10.2026 P(C)/2791/2024 |S R BARIK 5.00,3%5 sent to 12026
Xerox 11-03
6.00,3*6 Need Rs 2026
3 |75499/202608.10.2026 P(C)/604/2024 C R NAYAK 6 Court Fee for 7,7 .
Xerox
* _
4 |75876/2026/09.10.2026 C)/25667/2019 |S SAHOO 4.00,374 sent to 12026
Xerox 11-03
58.00,3*58 Need
5 |76684/2026/12.10.2026 |SA/79/1992 J SAHU Rs 58 Cout fee 2026~
for Xerox (no 11-03
decree available)
* _
6 177019/2026(13.10.2026 C)/39593/2023 |S K KAR 4.00,3%4 sent to 12026
Xerox 11-03
6.00,3*6 Need Rs 2026
7 |78321/2026(15.10.2026 |MACA/562/2014 M MISHRA 6 Court Fee for |7.” "
Xerox
43.00, 3%43 Need [,
8  |80231/2026(27.10.2026 |RSA/531/2003 J MISHRA Rs 43 Court Fee |1.°07
for Xerox
* _
9  [80336/2026(27.10.2026 |WP(C)/21643/2023 |L N samoo  |0-00,3%8 sent to 12026
Xerox 11-03
46.00,3*46 Need
Rs 46 Court fee
10 |80350/2026(27.10.2026 [SA/74/1996 A SUNDARAy |TOF Xerox (trial 12026~
court decree not |11-03
available in
record)
11 |81360/2026(30.10.2026 |MA/101/1974 J C BARAL 8.00,3%8.00 DMS igfg;
* —
12 |81381/2026(30.10.2026 |CRLREV/512/2026 |J R NAYAK 10.00,3*10 paper 12026
less 11-03
* —
13 |81858/2026(31.10.2026 |CONTC/6798/2026 |I. S KUMAR 2.00,3%2 2026
Paperless 11-03
* —
14 |81861/2026(31.10.2026 |CONTC/6805/2026 |I. S KUMAR 2.00,3%2 2026
Paperless 11-03
* —
15 |81862/2026(31.10.2026 |[CONTC/6777/2026 | S KUMAR 2.00,3%2 2026
Paperless 11-03
16 |81977/2026(02.11.2026 WP (C)/11308/2025 |S.PRUSTY 2026-




|

11-03

17 181984/202602.11.2026 WP (C) /21937/2025 .PRUSTY igfg;
2026-

18 (81986/2026(02.11.2026 CRLMP/1640/2026 .MALLICK 11-03
2026-

19 |81992/2026(02.11.2026 |WP(C)/29043/2024 .K.MISHRA 11-03
2026-

20 81995/2026|02.11.2026 |WP(C)/1458/2026 .BARIK 11-03
* —

21 181997/20261(02.11.2026 TRP (C) /381/2024 .JAYSINGH 13.00, 13%3.00 2026
paperless 11-03

2026-

22 181999/202602.11.2026 WP (C)/19847/2026 .MOHARANA 11-03
2026-

23 182001/2026/02.11.2026 WP (C)/19818/2026 .MOHARANA 11-03
2026-

24 182007/202602.11.2026 CMP/2003/2025 .K.MOHANTY 11-03
2026-

25 |82013/2026(02.11.2026 |WP(C)/16377/2024 . JENA 11-03
2026-

26 |82015/20261(02.11.2026 CONTC/6775/2026 .D.PANDA 11-03
2026-

27 182017/20261(02.11.2026 CONTC/6835/2026 .D.PANDA 11-03
2026-

28 82064/2026(02.11.2026 |WP(C)/24614/2025 .BISWAL 11-03
2026-

29 |82065/2026/02.11.2026 ABLAPL/12386/2026 |S.R.SAHOO 11-03
2026-

30 |82068/2026/02.11.2026 ABLAPL/7606/2026 .R.ROUTRAY 11-03
2026-

31 |82071/2026(02.11.2026 |WP(C)/12100/2024 .BEHERA 11-03
2026-

32 /82072/2026(02.11.2026 |WP(C)/34625/2026 .BEHERA 11-03
2026-

33 |82073/20261(02.11.2026 CONTC/6141/2026 .R.DAS 11-03
2026-

34 182074/20261(02.11.2026 ABLAPL/5244/2026 .R.ROUTRAY 11-03
2026-

35 182075/20261(02.11.2026 WP (C)/10153/2026 .BEHERA 11-03
2026-

36 (82077/20261(02.11.2026 CONTC/5941/2026 .K.SAMAL 11-03
2026-

37 182085/20261(02.11.2026 WP (C) /29043/2024 .K.MISHRA 11-03
2026-

38 (82086/2026(02.11.2026 CRLREV/683/2025 BISWAL 11-03
2026-

39 182087/202602.11.2026 CRLREV/684/2025 BISWAL 11-03
2026-

40 1/82088/202602.11.2026 WP (C) /33565/2026 .K.CHHOTRAY 11-03
41 182098/2026(02.11.2026 WP (C)/27408/2017 .K.CHHOTRAY |3.00, 3*3.00 DMS igfg;




DOCUMENT
AVAILABLE IN DMS, 2026-
42 (82103/2026(02.11.2026 |0JC/2061/1975 J.C.BARAL | St o0 i (1103

PAID

2026-
43 |82149/2026(02.11.2026 |CONTC/6971/2026 |RC MALLA 1-03
2026-
44 |82150/2026(02.11.2026 |CONTC/6975/2026 |RC MALLA 1-03
2026-
45 |82152/2026(02.11.2026 |CONTC/6977/2026 |RC MALLA 1-03
2026-
46 |82153/2026(02.11.2026 |CONTC/6980/2026 |RC MALLA 1-03
2026-
47 |82155/2026(02.11.2026 |CONTC/6983/2026 |RC MALLA 103
2026-
48 |82157/2026(02.11.2026 |CONTC/6984/2026 |RC MALLA 03
2026-
49 |82159/2026(02.11.2026 |CONTC/6985/2026 |RC MALLA 03
2026-
50 [82160/2026(02.11.2026 |CRLMC/3499/2026 |B.C.PATRA T1o03
2026-
51 [82161/2026/02.11.2026 |CONTC/6986/2026 |RC MALLA 1103
2026-
52 82162/2026/02.11.2026 |CONTC/6995/2026 |RC MALLA 1103
2026-
53 [82163/2026/02.11.2026 |CONTC/6997/2026 |RC MALLA 1o03
2026-
54 [82164/2026(02.11.2026 |CRLMC/3109/2024 |S.D.JENA 103
2026-
55 |82166/2026(02.11.2026 |CONTC/6999/2026 |RC MALLA 1003
2026-
56 [82167/2026(02.11.2026 [WP(C)/33771/2026 |D.SAMAL 103
2026-
57 |82168/2026/02.11.2026 |CONTC/7001/2026 |RC MALLA 11o03
2026-
58 [82169/2026/02.11.2026 |CONTC/6978/2026 |RC MALLA 11203
2026-
59 [82170/2026(02.11.2026 |CMAPL/32/2026 A.SUNDARA 1103
2026-
60 [82171/2026(02.11.2026 |WP(C)/28053/2025 [P SAHOO 1203
2026-
61 [82172/2026(02.11.2026 |WP(C)/29026/2026 |P C BEHERA 1-03
2026-
62 |82179/2026(02.11.2026 |WP(C)/31530/2026 |G SUNDARA 1-03
2026-
63 [82182/2026(02.11.2026 |WP(C)/34271/2026 |C.R.NAYAK T1o03
2026-
64 [82196/2026(02.11.2026 |CONTC/6620/2026 |D.K.BEHERA T1o03
SAMBHU CH. 2026-
65 |82204/2026(02.11.2026 |CONTC/6694/2026 | oo, 1103
66 82210/2026(02.11.2026 |CONTC/6832/2026 |P.ACHARYA 2026-




11-03

67 82216/202602.11.2026 |CRLA/279/2026 M.K.MOHANTY igfg;
* —
68 (82219/2026(02.11.2026 CRLMC/3952/2026 |M.K.MOHANTY 14.00,3*14 2026
Paperless 11-03
JADUNATH 2026-
*
69 (82223/2026/02.11.2026 |AHO/20/1987 CRADEAN 15.00,3*%15.00 DMS |7,
DOCUMENT
AVAILABLE IN DMS, |2026-
70 [82291/2026(03.11.2026 |WP(C)/3977/2018 |L.N.SAHOO COURT FEE TO BE . |11-03
PAID
5.00,3*5 PAPER 2026-
71 |82292/2026(03.11.2026 WP (C)/29519/2026 |J.D.MUDULL |’ ¢ 1103
6.00,3*6 PAPER 2026-
72 |82424/2026(03.11.2026 |WP(C)/35385/2026 |B.S.SWAIN LESS 103
4.00,3*4 PAPER 2026-
73 |82427/2026(03.11.2026 |WP(C)/26933/2026 |J.C.BARAL LmSS 103
4.00,3*4 PAPER 2026-
74 |82430/2026/03.11.2026 |CRLMC/3454/2026 |A.SAHOO LmSS 103
5.00,3*5 PAPER 2026-
75 |82434/2026(03.11.2026 WP (C)/35579/2026 A.K.MOHANTY |’ ¢ 1103
A. K. 5.00,3*5 PAPER 2026-
76 [82466/2026|03.11.2026 |WP(C)/35587/2026 |~ o Lmss 1103
DOCUMENT
AVAILABLE IN DMS, 2026-
77 182472/2026(03.11.2026 |SA/58/1933 G.JAYASINGH | [ oo™ on 0 EE 1103
PAID
READY CASES
* -
78 |80831/2026(29.10.2026 |RVWPET/86/2023  |A.K.MOHANTY | -00s3%4 sent to 12026
xerox pati bhai 11-03
* -
79 [80904/202629.10.2026 |WP(C)/34270/2023 |S PRUSTY 23.00,3723 sent 12026
to Xerox 11-03
3.00, 3*3 2026-
80 [81730/2026/31.10.2026 |CONTC/6663/2026 |B K PANDA CAPERLESS 1103
D- 2.00,3*2 PAPER 2026-
81 [81731/202631.10.2026 | o1 yas0 00,6 |S ROUT Tmas 1103
5.00, 5*3 2026-
82 [81824/2026/31.10.2026 |BLAPL/8836/2026 |B RANA OAPERLESS 1103
* -
83 [82006/2026(02.11.2026 |TRPCRL/108/2024 |G.Javsinga | 1-00, 11%3.00 2026
paperless 11-03
84 [82019/2026(02.11.2026 |CRLMC/3908/2026 |P.K.SAHOO igfg;
* —
85 1/82044/2026(02.11.2026 |ABLAPL/12786/2024 |J K PANDA 3.00, 373.00 2026
paperless 11-03
86 [82081/2026(02.11.2026 |WP(C)/983/2026 S.N.MISHRA fgfg;
87 [82089/2026/02.11.2026 |WP(C)/7403/2026 |S N MISHRA fgfg;
BIKRAM 4.00,3*4 PAPER 2026-
88 [82093/202602.11.2026 |ABLAPL/12427/2026 o bo LmSs 1103
189 82095/2026(02.11.2026 |CONTC/6701/2026 |J ROUT 2.00, 3*2PAPERLESS [2026-




11-03

90 (82099/2026(02.11.2026 SA/217/1996 P.K.SWAIN 6.00,3*6.00 DMS ig%g;
* —_

91 [82104/2026(02.11.2026 |JCRLA/44/2021 B K panpa |0-00/376 sent to 2026
xerox pati bhai 11-03

* —

92 182156/2026(02.11.2026 TRP (C) /280/2026 SUBAS SAMAL 3.00, 3%3.00 2026
paperless 11-03

93 182158/2026(02.11.2026 TRP (C) /305/2026 B DAS 2.00,3*2PAPERLESS ig%g;
3.00,3*3 PAPER 2026-

94 182191/2026(02.11.2026 WP (C) /28815/2026 |J P KAR LESS 11-03
7.00, 3*7 2026-

95 182203/2026(02.11.2026 WP (C)/34913/2026 [M.MOHAPATRA PAPERLESS 11-03
6.00,6*3.00 2026-

96 82211/2026(02.11.2026 WP (C) /32715/2026 |S.K.MOHANTY PAPERLESS 11-03
6.00,6*3.00 2026-

97 182212/2026(02.11.2026 WP (C) /33055/2026 |S.K.MOHANTY PAPERLESS 11-03
6.00,6*3.00 2026-

98 182214/2026(02.11.2026 WP (C) /32710/2026 |S.K.MOHANTY PAPERLESS 11-03
* —

99 182295/2026|03.11.2026 WP (C)/3554/2014 M.K.MOHANTY 5.00, 5%3.00 2026
paperless 11-03

7.00, 7*3 2026-

100 |82421/2026/03.11.2026 WP (C) /35476/2026 |R.K.BARIK PAPERLESS 11-03
7.00, 7*3 2026-

101 |82429/2026/03.11.2026 WP (C) /35389/2026 |R.K.BARIK PAPERLESS 11-03

N I C (Software Team)




